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To,

UPPCB

The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.- Compliance to the direction issued on 07.01.2021 by Hon'bie
National Green Tribunal in O.A. No. 301/2020 titled Satyapal
Singh Vs State of Uttar Pradesh.

With reference to the subject mentioned above kindly find enclosed
herewith the report of M/s. Upper Doab Sugar Mill Shamli and M/s. Shamli
Distillery & Chemical Works, Shamli in compliance of the order issued on
07.01.2021 by Hon'ble National Green Tribunal in O.A. No. 301/2020 titled
Satyapal Singh Vs State of Uttar Pradesh.

Encl. : As above.

Yours faithfully
ot '}
(Ankit Singh)
Regional Officer
Copy to :
1. Member Secretary, U.P. Pollution Control Board. Lucknow for information.
2. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for

perusal and necessary action.
Chief Law Officer. U.P. Pollution Control Board, Lucknow for information.
Chief Environmental Officer (Circle-3), U.P. Pollution Control Board,

Lucknow for information.
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Regional Officer

G

E: Letters (2021).doc




1.0

2.0

“awr REPORT OF U.P. Pollution Control Board, Muzzaffarnagar
(Original Application No. 301/ 2021)

Satyapal Singh Vs State of Uttar Pradesh

Inspection report of Uttar Pradesh Pollution Control Board (UPPCB) for M/s Upper
Doab Sugar Mill Shamli, UP

Introduction

M/s. Upper Doab Sugar Mill Shamli UP is a sugar unit engaged in the manufacturing of

Sugar from Sugarcane. The installed production capacity of the Unit is 600 Tons/day Sugar.

The Consent of the unit is valid upto 31.12.2021 under Water and Air Act(s). (Consent to
Operate Air and Water annexed as Annexure-1)

Orders passed by the Hon’ble NGT on 24.09.2020

The OA No. 301/2020 titled Satyapal Singh Vs State of Uttar Pradesh came up for
hearing before the Hon'ble NGT on 07.01.2021 and Hon’ble NGT directed the following :

1. Grievance in this application is violation of environmental norms by Sir
Shadilal Enterprises, Shamli. The Mill is discharging untreated effluents in drain.
Pollution is affecting the students of 10 educational institutions in the area. Fly ash is
also being generated in the process by the mill which is not scientifically managed.

The applicant has annexed photographs in support of the allegations.

2. Let the UP State PCB look into the grievance and take appropriate action in
accordance with law. An action taken report be furnished to this Tribunal by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and
not in the form of Image PDF within two months.”

In compliance of above order report is being submitted.
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Background

In reference complaint received against the unit M/s. Upper Doab Sugar Mill, Shamli
regarding air pollution, the inspection was being conducted on dated 24.11.2020. As per the
analysis report of stack emission particulate matter found beyond the Board norms. In
context recommendation for imposing Environmental Compensation of Rs. 5.40 Lac has
been sent to H.O. vide office letter dated 27.11.2020. In continuation, the Environmental
Compensation of Rs. 5.40 Lac has been imposed vide H.O. letter no. H56117/C-3/Vayu-
243/K.B. Notice/M.Nagar/2020 dated 15.12.2020 (Annexure-2). The industry intimated for
deposition the E.C. vide their letter no. PS/355/2021 dated 09.01.2021 (Annexure-3).

Inspection and Monitoring of UPPCB on 13.04.2021 with observations and
recommendations

A : General Information

1. |Name of the unit and address M/s. Upper Doab Sugar Mill
Shamli

2. |Name of the Proprietor/Contact Sh. R.K. Mishra, A.G.M.
person, Designation, Contact No. |Mob. 9927851800

3. |Year of Commissioning 1933

4. |Sector Private

5. [Production Capacity 600 Tons/day Sugar
6. |Cane crushing capacity 6250 TCD (Sugarcane)
7. |Operational status Operational

B : Water Pollution and its Control

1. |Water Supply Source(s) Tube well

Industrial 1600 KLD (Approx.)

Water Consumption (KLD) Domestic 180 KLD

Yes
Logbook maintained: (Y/N)

CGWA Permission Obtained: (Y/N) Applied
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2. |Water recycle and conservation Practised
methods
3. [Water Meter to show consumption |Available
5. |Flow measuring device installed at |Yes
outlet of ETP
6. |[Waste Water generation (KLD)
(before treatment)
e Industrial 1200 KLD
e Domestic 150 KLD (Soak Pit and Septic Tank)
7. |Waste Water treatment capacity
(KLD)
e Industrial 1600 KLD
8. |Details of ETP Bar Screen, Oil Grease Trap, Rodi Bed Filter,
Aeration Tank, Secondary Clarifier, Settling
Tank, Pressure Sand Filter, Activated Carbon
Filter, Sludge Drying Beds
Status of ETP Operational
9. |(A) Design Parameters of ETP Fixed
(B) Operating Parameters of ETP  |Biological in Nature
10. |Waste water discharged (after
treatment) (KLD)
e Industrial 1200 KLD (maximum) (Used for ferti irrigation
on land and recycled in the process)
e Domestic 150 KLD
11 | Mode of disposal of treated Treated effluent used for ferti irrigation as well
effluent (Details) as for recycling.
13. |Sludge disposal mode In Sludge drying beds.
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14. |Effluent collection locations & Locations Parameters
analysis results (if collected) pH BOD COD TSS
(mg/1) | (mg/1) | (mg/1)
Collection date : 09.04.2021 E-T.P. Outlet | 7.1 26 192 28
15. |Pollution load reduction profile Sequential in nature
C : Air Pollution and its Control
1. |Sources of Air Pollution Boiler |Capacity |APCS Stack
(TPH) Installed Height
(Meters)
1 25 Common 35
Wet
2 25 Scrubber
3 25 Wet 35
Scrubber
4 25 Wet 35
Scrubber
5 38 Wet 35
Scrubber
The APCS were found operational during
inspection. All the stacks have installed OCEMS
and the data is linked with CPCB server
2. |Type of Fuel used with Bagasse 1500 MTD

consumption

OBSERVATIONS OF M/s. UPPER DOAB SUGAR MILLS, SHAMLI

1. The sugar mills has a full-fledged ETP to treat effluent generated from the process.

During inspection, sample of the treated effluent from outlet of ETP was collected

and analyzed at the Laboratory of Regional Office, Muzaffarnagar.

2. The team collected sample from the outlet of ETP drain and analysis results are

tabulated as below:

Sample Locations Parameters
pH COD BOD TSS
Outlet of ETP 7.1 192 26 28
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The analysis report showed parameters within the prescribed limits. All values in mg/I
except pH.The Lab Analysis report is enclosed (Annexure-4).

Photographs of ETP during inspection -

Aeration Tank Clarifier

Tertiary Treatment System
3. During inspection, no effluent was found discharged in the drain (Shamli Drain)

and the treated effluent was being used in the process/irrigation.
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4. During inspection, sample of Shamli Drain was also collected and analyzed at the

Laboratory of Regional Office, Muzaffarnagar. Analysis results are tabulated as

Treated Effluent from ETP being used for Ferti- irrigation

below:
Sample Parameters
Locations pH COD BOD TDS TSS
Shamli Drain 7.2 292 120 892 116

The analysis report shows parameters beyond the permissible limit. It is pointed out
that approx. 10 MLD of domestic sewage is being discharged into this drain and
at present there is no STP for the treatment of sewage owing to high levels of
BOD in the drain. All values in mg/l except pH. The Lab Analysis report is
enclosed (Annexure-5).

5. The sugar unit has 05 Boilers for generating steam which was operational during
inspection. During inspection, stack monitoring of the stacks were also carried out

by the inspecting team. Details as below :

\,\:\«“?"7)‘/

Boiler Capacity APCS Stack Analyzed |Standard
(TPH) Height Paramete |[(mg/Nm?®)

r PM
(mg/Nm?®)

1 25 TPH Wet Scrubber 3B M

2 25 TPH (Common) | (Common) 133.66 150

3 25 TPH Wet Scrubber 35 M 121.70 150

4 25 TPH Wet Scrubber 35 M 129.19 150

5 38 TPH Wet Scrubber 35M 140.98 150
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It is being pointed out that the sugar unit was established in the year 1933. At
present the unit is within the limits of Nagar Palika Parishad Shamli and is
heavily surrounded by nearby human population, commercial activities and

academic institutions.

]

Shamli, Uttar Pradesh, India

194/11, Shiv Vihar, Shamli, Uttar Pradesh 247776, India
B Lat N 29° 26' 26.7"

Long E 77° 19' 0.5772"

09/04/21 02:11 PM

6. Ambient Air Quality Monitoring was carried out at Hindu Kanya Inter College
Shamli and Saraswati Vidhya Mandir Budhana Road Shamli, which are approx.
270 meter and 700 meter from the industrial premises, which shows parameters
above the prescribed standards mainly owing to poor maintenance /
housekeeping carried out the by industry due to which Boiler Ash and Bagasse
is being spread in the nearby areas. Movements of heavy vehicles are also
contributing to poor air quality. Ambeint air monitoring report is enclosed
(Annexure-6).
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[ <chool park, Mill Rd, Kaka Nagar, Shamli, Uttar Pradesh al - Meerut Rd, Shamli Rural, Uttar Pradesh 247776,
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Ambeint Air Quality Monitoring being carried out

Bagasse yard is not covered by high boundaries / green cover. Automated water
sprinkling has not been developed in the Bagasse handling area and storage yard.
Dumps of fly ash was also seen outside the industry premises on side of roads.

Photographs as below:-.

8. To assess the ground water quality, water samples from India Mark-11 Handpumps
of Village Tajpur Simbhalka, Kheri Karmu, Lilon, Titauli and 02 educational
institutes Hindu Kanya Inter College Shamli Road and Saraswati Vidhya Mandir
Budhana Road collected and analysed in Regional Laboratory, Muzaffarnagar. As
per analysis report, the parameters are within the prescribed limits for drinking
purpose. Analysis report is attached (Annexure-7).

A 05
A -




Action Taken by U.P. Pollution Control Board

As per the above observations, Regional Officer, UPPCB, Muzaffarnagar vide
letter no 48/OA-301/Satyapal Singh/Shamli/2021 Dated 24.05.2021 recommended to
Head Office, UPPCB, Lucknow to issue directions against the industry under section 31(a)
of Air (Prevention and Control of Pollution) Act, 1981 (Annexure-8).

UPPCB, Lucknow, vide letter no H63363/C-3/Vayu-243/Ka.Ba. Notice/MZN/2021
dated 13/7/2021 (Annexure 9) has issued show cause notice to the industry under section
31(a) of Air (Prevention and Control of Pollution) Act, 1981.
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| o INSPECTION REPORT OF UPPCB

(Original Application No. 301/ 2021)

Satyapal Singh Vs State of Uttar Pradesh

Inspection report of Uttar Pradesh Pollution Control Board (UPPCB) for M/s Shamli
Distillery & Chemical Works Shamli, UP

Introduction

M/s. Shamli Distillery & Chemical Works, Shamli, UP is a distillery unit engaged in the
production of Rectified Spirit from Mollases. The installed production capacity of the Unit is
1680KL/Month Rectified Spirit.

The Consent of the unit is valid upto 31.12.2021 under Water and Air Act(s). (Consent to
Operate Air and Water is annexed as Annexure-A)

Inspection and Monitoring of UPPCB on 13.04.2021 with observations and
recommendations

Date of Inspection :13.04.2021

A : General Information

1. [Name of the unit and address M/s. Shamli Distillery & Chemical Works
Shamli

2. |Name of the Proprietor/Contact Sh. Praveen Kumar Srivastav, G.M.

person, Designation, Contact No. 08808068810

Year of Commissioning 1945
Sector Private
Production Capacity 1680 KL per Month (Rectified Sprit)

Raw materials & their requirement |Molasses

N o g M ®w

Operational Status Operational
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B : Water Pollution and its Control

1. |Water Supply Source Tube well
Industrial 685 KLD
Water Consumption (KLD) Domestic 15 KLD
2. |Water recycle and conservation Practised
methods
3. |Water Meter to show consumption |Available
4. |Water Cess Assessment -
5. |Flow measuring device installed at |'Zero Discharge System'
outlet of ETP
6. |Waste Water generation (KLD)
(before treatment)
e Industrial 560 KLD
e Domestic 12 KLD (Septic Tank/Soak Pit)
7. |Waste Water treatment capacity 560 KLD
(KLD)
e Industrial 560 KLD (Bio Digester, Multi-Effect Evaporator
followed by Bio-Composting)
e Domestic 12 KLD (Septic Tank/Soak Pit)
8. |Details of ETP Bio Gas Digester coupled with Gas Holder,
Multi-Effect Evaporator, Bio-Composting
Effluent storage lagoon available
Status of ETP Operational
9. |(A) Design Parameters of ETP Fixed
(B) Operating Parameters of ETP  |Biological in Nature
10. |Waste water discharged (after

treatment) (KLD)
e Industrial

e Domestic

Complete utilization of Effluent through Multi-
Effect Evaporator followed by Bio-Composting

Process leading to Zero Industrial Discharge

Septic Tank/Soak Pit
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11.

Mode of disposal of treated
effluent (Details)

Generated Effluent concentrated through Multi
Effect Evaporator followed by Bio-Composting
Bio-

compost yard is located at a distance of 14 km.

resulting in Zero Effluent Discharge.
from the unit and the effluent of the distillery is

taken to the compost yard by tankers.

12.

Sludge disposal mode

Utilising in Bio-Composting

13.

Effluent collection locations &

analysis results (if collected)

Zero Effluent Discharge System

Locations Parameters
pH BOD COD TSS
(mg/l)| (mg/1) | (mg/1)

15. |Pollution load reduction profile Sequential in nature

C : Air Pollution and its Control

1. |Sources of Air Pollution 15 TPH Boiler

2. |Type of Fuel used with Bio-Gas 45000 cum/day
consumption Bagasse 60 MT/day
Stack details One (Height 35 meters)

4. |APCS details Twin Cyclone, Bag Filter

5. |Samples collections points (if Stack

collected)

OBSERVATIONS OF M/s. SHAMLI DISTILLERY AND CHEMICAL WORKS,

SHAMLI

1. The Distillery unit is presently based on utilization of generated spent wash through

Bio Gas plant, MEE and Bio composting process. Unit has around 14 acres of land

for Bio composting. During inspection, the Bio composting process was found in

operation. Photographs as below :-
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Unit has 03 lagoons for storage of spent wash. The capacity of lagoons and the
quantity of spent wash stored in the lagoons during inspection is as below :

Lagoons | Capacity (in KL) Spent wash
stored (in KL)

1 4200 2400
2 2000 1200
3 2700 550

The unit has installed cameras at the lagoons and the link is connected to CPCB
and UPPCB Servers. During inspection, CCTV cameras were found operational.

Spent wash stored in the Lagoons (03 nos)

During inspection, no effluent was found being discharged outside the premises.
Unit has 01 boiler of 15 TPH capacity which has Twin Cyclone and Bag Filter as
APCS and stack of 35 Meter height. OCMMS s installed and found operational
during inspection. Photograph of Boiler as below:-
A <]+ 5
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2. Stack monitoring was conducted during the inspection and the parameters were found
within the prescribed limits (Analysis report is annexed as Annexure-B).

3. Ambient Air Quality Monitoring was carried out at Hindu Kanya Inter College
Shamli and Saraswati Vidhya Mandir Budhana Road Shamli, which are approx. 270
meter and 700 meter from the industrial premises, which shows parameters above
the prescribed standards mainly owing to poor maintenance / housekeeping
carried out the by industry due to which Boiler Ash and Bagasse is being spread
in the nearby areas. Movements of heavy vehicles are also contributing to poor
air quality. (Annexure C)

4. Unprotective/ uncovered fly ash dumps were found at nearby roads contributing to
poor ambient air quality. Photographs as below :-

Action Taken by U.. Pollution Control Board
As per the above observations, Regional Officer, UPPCB, Muzaffarnagar vide
48/0OA-301/Satyapal Singh/Shamli/2021 Dated 24.05.2021 recommended to Head Office,
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UPPCB, Lucknow to issue directions against the industry under section 31(a) of Air
(Prevention and Control of Pollution) Act, 1981 (Annexure D).

UPPCB, Lucknow, vide letter no H63362/C-3/Vayu-236/Ka.Ba. Notice/MZN/2021
dated 13/7/2021 (Annexure E) has issued show cause notice to the industry under section
31(a) of Air (Prevention and Control of Pollution) Act, 1981.

The abowve report is put up for further consideration and necessary action

please.

ik )5
(Vipul Kumar) (Ankit Singh)
Jr. Engineer Regional Officer
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U.P. Pollution Control Board

h o ey

CONSENT ORDER

Ref No. - Dated : 28/01/2020
73562/ UPPCB/Circle3(UPPCBHO)/CTO/water/S
HAMLY2019

To,
Shri JAI RAM DIWAKAR
M/s UPPER DOAB SUGAR MILLS SHAMLI
UFPER DOAB SUGAR MILLS, SHAMLI (U.P.),SHAMLI, 247776
SHAMLI

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. UPPER DOAB SUGAR MILLS SHAMLI

Reference Application No :6509017 : Dated :28/01/2020

k For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. UPPER DOAB SUGAR
MILLS SHAMLI is hereby authorized by the board for discharge of their industrial effluent
generated through ETP for irrigation/river through drain and disposal of domestic effluent through
septic tant/soak pit subject to general and special conditions mentioned in the annexure ,in refrence
to their foresaid application .

This consent is valid for the period from 01/01/2020 to 31/12/2021 ,
In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

e

This consent is being issued with the permission of competent authority .

Digiadty sayrnd
Nishi i
Kumar = s

Dote MQ0LE
Chauhan raszs o5

For and on behalf of U.P. Pollution Control Board

CEO
C-3.

Enclosed : As above
(condition ¢ consent);

Copy te:  Regional Officer, U.P. Pollution Control Board, Muzaffarnagar. Nishi oo

by Hidhhi urmant

Kumar Ouwdihen

Crate 220000 73
Chauhan e a5

CEO
C-3,




U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s, UPPER DOAB SUGAR MILLS SHAMLI vide

Consent Order No. 6509017/ Water Dated : 28/01/2020

]

d{a)

4(b}

4c)

CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of Sugar Cane-6250 TCD .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily | Treatment facility and
| discharge, KL/day discharoe point
g2 1 Domestic 150 KLD Septic Tank
. 2 Industrial 1500 KLD ETP

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent il discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
elfluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in the treatment plant so that it should be in conformity with
the norms of treated effluent as stipulated in E.P. Rules 1986 as amended.

Domestic Effulant
[ S.No Parameter Standard
| 1 Total Suspended Solids As per EPA Rules 1986
E 2 BOD As per EPA Rules 1986
‘ 3 cob As per EPA Rules 1986
4 Oil & Grease As per EPA Rules 1986
5 Total Suspended Solids 150 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the standard lay down under the notification issued by MOEF&CC vide its GO no
(SR 35 (E) dated 14/01/2016.

Indusirial Effulant
S.No Parameter Standard
1 Total Suspended Solids As per EPA Rules 1986
2 BOD As per EPA Rules 1986
3 COD As per EPA Rules 1986
B Qil & Grease As per EPA Rules 1986
5 Quantity c:f. Discharge 1500 KLD (For irrigation)

Loading Rates for different soil textures.

S.No | Soil Texture | Loading rate in m3/Ha/Day i

L:ffluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments ete should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.
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The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

Effluent Treatment Plant (o be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only,

The industry shall implement treated effluent flow distribution measurement for irrigation purposes
completely in accordance with irrigation plan.

The impact of treated effluent application on land is to be included further in E.I.A. studies,
involving ground water monitoring point identified in close proximity to the unit.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the varous conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of'suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppeb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the QCEEMS to the
CPCB and SPCB .

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order. :

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:




1. The industry shall maintain strict supervision upon fluctuations in operating parameters with
respect to each treatment unit of the Effluent treatment plant

2. The E.T.P. unit operation line up Strengthening is to be maintained.

3. The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCR

4. The industry should ensure the operation of the ETP in such a manner that it confirm the standards
lay down under the notification issued by MOEF&CC vide its GO no GSR 35 (E) dated 14/01/2016.
3. The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

6. Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

7. During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

&. Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
9. The newly provided treated effluent storage tank with 15 days holding capacity shall be connected
to E.T.P. unit operations & integrated with tertiary treatment stage.

10. The industry shall ensure deployment of qualified to step up self monitoring mechanism on 24 =7
Hours basis.

11. The industry shall implement treated effluent flow distribution measurement for irrigation
purposes completely in accordance with irrigation plan.

12. The impact of treated effluent application on land is to be included further in E.IA, studies,
involving ground water monitoring point identified in close proximity to the unit.

13. The industry will have to ensure permission from the CGWA before ground water extraction and
it will be the responsibility of the industry to comply with the various conditions of the permission
taken.

14. E.LA. studies shall include comprehensive study of water & waste water balance in Addition to
the adequacy studies of E.T.P. relating to pollution load reduction impacts after implementation of
treatment technology & discharge of treated effluent completely for irrigation purposes in place of
discharge on surface water body.

15. The industry shall deploy self monitoring task force to strictly observe & monitor treated effluent
discharge restriction on surface water body located in its proximity.

16. The industry shall also explore treated effluent re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant alternative mode of re-cycle. This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall climinate extrancous treated
cffluent discharge possibility elsewhere.

17. The unit shall submit the point wise compliance report of the previous CTO issued by the Board
and the audited balance sheet for the current year and the details of fees deposited during last three
years within a month failing which consent would be deemed void.

18. If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

19. The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986. :

20. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval-before making any modification in product/process/fuel/ plant machinery failing which
vonsent would be deemed void,

21. The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.

22. The industry shall comply with various provisions of Air (Prevention and Control of Pollution)
Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all’
other applicable rules notified under E.P. Act 1986.

23. Industry shall install at sufficient height from the ground level Open to Network HD PTZ
rotation Camera at the Inlet, Aeration tank, Secondary Clarifier and outlet of Effluent treatment
plants for On Line Monitoring and its URL and password shall be provided to the UPPCB control
room.

24, Minimum 33% of the land on which unit is established will be covered and maintained by the
plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppeb.com/pdf/Green-Belt-Guidle_160218.pdf.

Mishi

Issued with the permission of competent authority . by

Kumar Chauhan
Bt 2020071 38
Chauhan 120s00 052




LULP. Pollution Control Board

CONSENT ORDER
Ref No, - 73370/UPPCB/Circle3(UPPCBHO)/CTO/air/SHAMLI/2019 Dated : 28/01/2020
L |
Shri JAI RAM DIWAKAR
M/s UPPER DOAB SUGAR MILLS SHAMLI
UPPER DOAB SUGAR MILLS, SHAMLI (U.P.),SHAMLI,247776
SHAMLI
Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. UPPER DOAB SUGAR MILLS SHAMLI
Reference Application No. 6501158 Dated : 28/01/2020

L. With reference to the application for consent for emission of air pollutants from the plant of M/s
UPPER DOAB SUGAR MILLS SHAMLI. under Air Act 1981. It is being authorised for said
emissions, as per the standards, in environment, by the Board as per enclosed conditions .

This consent is valid for the period from 01/01/2020 to 31/12/2021 .

Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

Lad  bJ

Nishi - Daraly signed
oy Mishi Kumar
Kumar = Cuuhan

o Defec 202000728
Chauhan 11232 s

For and on behalf of U.P. Pollution Control Board

CEO
C-3.

Enclosed : As above
{eondition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, Muzaffarnagar. Mishii (e
Kurnar B:nu';;;u .
Chauhan 11:?_1') .anal;w

CEQ
C-3.




3(a)

3(b).

).

9.

U.P. Pollution Control Board

Dated : 28/01/2020
CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of cane crushing Sugar Cane-6250 TCD .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fuel | Stack No. Parameters Height
Source
1 2x25 TPH Bagasse 1 Particulate 35 Meter
Boiler Matter From Ground
Level
2 25 TPH Boiler| Bagasse 1 Particulate 35 Meter
Matter From Ground
: Level
3 25 TPH Boiler| Bagasse 1 Particulate 35 Meter
Matter From Ground
Level
4 38 TPH Boiler| Bagasse 1 Particulate 35 Meter
Matter From Ground
E Level

The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail

8.No Stack No Parameter Standard

1 1 Particulate Matter As per EPA Rules

1 1986
2 1 Particulate Matter As per EPA Rules

1986
25N 1 Particulate Matter As per EPA Rules

i 1986
' 4 1 Particulate Matter As per EPA Rules

1986

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensurc the operation of the air pollution control system (APCS) in such a
mannsr that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

T]ut: ind;;try shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P
Rules 1986 .

The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon'ble High
Court, Hon ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time .

Industry shall submit monthly monitoring reports of all stacks

1 and ambient air quality from a
certified / approved laboratory under E.P. Act 1986 .




The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

The industry will ensure the continuous and uninterrupted data supply from the QCEEMS to the
CPCB and SPCB .

The unit shall submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .

The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppcb. com /pdf/Green-Belt-Guidle 160218.pdf .

I closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:




I. The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner.

2. Any source of emission other than that mentioned in the Air consent seeking application will not
be permitted by the Board,

3. The industry should follow the directions issued by the Ministry of Environment Forest and
Climate Change, Delhi vide Notification no. GSR 35(E) dated 14/01/2016.

4. The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

5. The industry shall submit Environmental Statement in prescribed format as per rule no. 14 as per
E.P Rules 1986.

6. This consent is valid only for products and quantity mentioned above. Industry  shall obtain
prior approval before making any modification in product/ process /fuel/ plant machinery failing
which consent would be deemed void.

7. The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.

8. Industry shall submit monthly monitoring reports of all stacks and ambient air ~ quality from a
certified / approved laboratory under E.P. Act 1986.

9. The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

10. The unit shall submit the point wise compliance report of the previous CTO issued by the Board
and the audited balance sheet for the current year and the details of fees deposited during last three
years within a month failing which consent would be deemed void.

I 1. The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the
Hon'ble Supreme court order.

12. The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability.

13. If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

14. The industry shall obtain prior consents in the event of any addition of new emission gencration
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

15. Minimum 33% of the land on which industry is established will be covered by the plantation of
tall trees of suitable species as per the guidelines set up by the Board vide its Office Order no.H-
16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppeb.com/pdf/Green-Belt-Guidle_160218.pdf .

Nt [
Issued with the permission of competent authority . Kumar b
i Chauhan 1z1ass sesse
4 For and on behalf of U.P, Pollution Control Board .
CEO

C-3.




PNNEXVRE — o7 B
TR U JEuT fEer 9

R PRADESH POLLUTION CONTROL BOARi]

ﬁ:?‘
../ W1=3 / AY—243 / F0ONTEH / GOTTR / 2020 ﬁ:qm/;/ M

e

T8 & A0 9w S TR fAew, weel Wi T w ougm w9 @ seee dg Sud
affd @ w® w1 2 9 (veye FEre qw Ay w11 aureeRe @ aR-40 @
I UE Tl 2

wﬁﬁﬁumm%ﬁaﬂ A B Pilflew sEm @ fee o SRmEE @ uRle 3
&g s, W$3¢ﬁmﬁﬁmﬁ?ﬁﬁz4nzuzuﬁﬁmﬂmiﬁﬂﬁmfﬁwm
wenfer aran | e § 9 urn T 5 wE # 9y wewer 9 @ w9 ¥ 05 @gey wnfm
g WAw @rged oY 9y yeuw ﬁaawmwﬁm?%zm?wﬁﬁﬁlaﬁwﬁamaﬁﬁ
WfﬁnﬁﬂmﬁﬁWﬁﬁmmﬁzﬁn%@aﬁoﬁuéﬂwumwﬁﬂﬁﬁmﬁﬂeméw
Wﬁﬂrﬁﬁ&ﬂﬂﬁﬂﬂﬂﬁﬂmﬂﬁﬁ;ﬂiﬁﬁ—%ﬁﬂﬁﬁwzswﬁm$ﬂ
e ¥ WHe w9y T (g5 03) 4 wha Eﬁmﬁm%‘mmlaﬂmﬁﬁﬂﬂ?
YPER SUER 25 TPH VKW-1 9§ wag fawdl @ wfe So5oi # Particulate Matters=222.9 mg/Nm’
HAET 25 TPH VKW-2 & T o9 § Particulate Matters=232-2 mg/Nm’ T3 n’ﬁazsé’rﬂwwﬁ
A @AY (Surya) 9 g Wga ot @ Wit woaw ¥ Particulate Matters=247 8 mg/Nm® U
W AR W AT B Aemd B A o # wWe € fF 9w 0 arg wewer e e
Wi w4 ¥ i 76 @ @ W@ 8, o wwer e @ &5 @1 uRade g fagde g 9
wifaa 8 v 7o e @ A @ s aifeww ¢ orw wERn @9 wens f e
e ey waerf &= (taam) ¥ amwred € gw gdae A s F dds Yy verE e
AT 81 9N 4 WG 9o @ @Re &3 &1 9 oEw w Rl w7 | we ue vt 2 et
#a‘ﬂ'ﬁﬁ?*ﬁ?mﬂﬁ:ﬁmﬁwﬁ?ﬁﬁlmaﬁﬁ?ﬁaﬂzzwaiﬁﬂ?l’n‘mﬁﬁ’-’lmaﬂm
2, Rrad wat o3 w0 wwoshodo g1 wilke el @1 Seeras wEtT g fRa Wi w@ 2

g f5 fo awR Sl R few wweh g™ Ay (veww Pawer qen faen) sifafia, 1931'\
gUrELRE 3 9 21 /22 @ wikyEl & ate 4 @ Prfo sy ot o e oY are-nw @
Tgfaver U T A @ W@IRg Y Wiae WHIe e o w6 8 m’rﬁfzrrg(ﬁwﬁﬂmrﬂ&nﬁ“ﬁwj
s, 1981 WMﬁfﬁﬁﬂﬁ%ﬁSﬂWﬂﬁﬁFﬂﬁWﬂmwaﬂa‘ﬂumﬁr

e a1y (weYr Fawrer aur fdEen) sifRfei-1ss1 gy @1 anr 31 [Q}‘H‘il‘%‘ffﬂﬂ'l?ﬂ
waﬁm'%rrfﬂwﬁ:s‘ﬁmmakmﬁﬂﬁnmﬁmsﬁfﬁwwaﬁaﬂwarﬁﬁmﬂ
1 aefe | Prefefea s gaet A iRe a8 e o & -

1 u‘sﬁhmﬂﬂﬁomaﬁmmﬁmmmﬁaﬁéa}ﬁwm
73370/UPPCB/Circle3 (UPPCBHO) /CTO/air/SHAMLI /2019, femie—28.01.2020 E'ﬁ"
ffe wesfa arg @1 fSffaa (Suspend) @w Rar @)

2 aﬁﬁi@THﬁﬂmﬂmwﬁmmaﬁwwrﬂ/Wnﬁmwmﬁ
Y |

3 w%ﬂaﬁwmmﬁuﬁmﬁmﬂsﬁummﬂqgwﬁmw
aﬁﬁﬂﬁmﬁ}ﬁqﬁwwmaﬁwmﬁﬁmm

LN o

Howfio—12 dt, fispfey mvs, wimft v, wFEE-226010  T.C-12 V, Vibhuti Khand, Gomti Nagar, Lucknow-226010
g-fE-info@uppch .com e-mail: info@uppcb.com
T TEE. www.uppeb.com Web site www . uppcb. com i




(2)

2 B mo e eRa e, T Rl g g amewt @ agen # Hodfiodiodlo R
ﬁﬁﬁiﬁaﬁnﬁﬂu@aﬁﬁ$;wwamﬁumuiﬂmwﬁ?a,mﬁﬁmﬂmaﬂﬁ#‘@m.n:
2020 ¥ P fidte 26112020 Ui [ 18 Al 8 yafawim Wl &1 Sewied WA ]
F0—30,000 / — ST # T A TH WO—-540000/— T GAENY sfagfd $ w9 A Fefers SRR
R o &) oNIAR T @ AR BT WM AE @ Wi @ o9 o@ @ i ¥ F0-30,000/ ~
uﬁﬁﬁaﬁmﬂwﬁwﬁﬂaﬁqﬁwﬁ@ﬁmﬁﬁ%ﬁmﬁmm%ﬁ%aﬁﬁﬁmﬁwﬂq
Hﬁqﬁﬁﬁwﬁﬂﬁmmﬁqﬁwﬁmﬂéﬁuﬁmhaﬁrﬁgﬁw*ﬂ'{ﬁ‘fm,*ﬁnﬁrﬂv{
s Rer §%-9 WET WEI-701502010002104 HROTHOTHO HE-UBINOS70150 # 15 fa i
STT T @ ST Sa B awel Y-veRd ) A Ped W @ Sl $1 W | '

mﬁmﬁtﬁwﬂwmwm%mmtﬁwﬁﬂﬁ|ﬁuﬁawﬁﬁ

ﬁaﬁwmmasﬁﬁmﬁmﬁﬁﬁsﬁaﬁg&wmﬁﬂﬁﬁqﬁmﬁﬁﬁﬁ

Fref, forge wrvl SENEIleE s B 1
e s g™ T3 frfee ey afag |

ol 1
(v=0g0 diEr) :
7 gt e (GE-3)

gfafaf— Pt o g ol smawas s &g uf-
1. Frenferardl, e |
2, aﬁﬂﬁﬁaﬁﬂmmﬂamaﬂﬁwﬁﬁmﬁr@ﬁmm_M|
3, R affrgw, Sie S, e |
_mmﬂ,aommﬁﬁmﬁé,mﬁwﬁéﬂ$w%wﬂﬁmﬁi
/%a@mﬁmﬁmmmﬁﬁmmmwﬁﬂﬁwmﬁm

PR GATYE B

s
&

e wAEe aferad (g-3)




1

INNNEXVK E— 03

. UPPER DOAB SUGAR MILLS Q\LX

SHAMLI-247776, DISTT SHAMLI (U.P) TEL: (01398) 250064, 250082, FAX : 01 398—%5[](‘];2;29 \‘}
E-mail : udsm_shamli@sirshadilal.com GRAM : "SUGARMILL" CIN : L51909DL1933PLC0023

e w5y Pslzsglbﬂj.J\ 08—01-2021
T §, :

1 e s,

050 959V 4 9, 9 R RfveT Yo v e

TEYATR 251001 (S090)

fawz g (e fareor qen e ) s rest iR @) o a1(t) i arT 21(4) @
St VIR @eer qael Aew v AN vt st o AR o @ e A
Hered,

BN

r

S T 650/ /-7 /MR fo020 ReAiE s0-1o-2020 Rt Sovo0TREY R ad

TR % @ TAle Tas6117 /¥1-3/T4-243 / F0A0R /0 / 2020 Rt 15—12-2020 @ g1
I B FE! A v SRR wiReie el w0 s40 are qon wf wE & eEn g e
e 0T/ 4/ 2020 Roiie 26-12-2020 @ ol ey W, @ W A W A oo ¢

s~
1 Rl PR @ FREM g 540000/ -FE SRR vty sfigf @ W ¥ gam dev
@ Wl g RTGS @ A ¥ 3P 36 1% gt Rafy @ve, i 7R, s § @ s
701502010002104 ¥ 1 e o & ot wie @ WYl ot 5% v & wm waem—y ¢ |
2 m?ﬂmm?ﬁﬁﬁwﬁmaﬁégmmm%&ﬁmaﬁﬁﬂmmaﬁﬂéw
farel 0 vae & 7 € <o FrvwrT wia Fan 7 AR @1 oA o0 € | RN T am @ P
zs—w—znzuﬁa’lwﬁﬂmmﬂaﬂwf&mwﬁ.Wﬂaﬁmmﬁmwaﬁms@m
s Fel @1 wie o a ¢ ok T R SR B ol 8 8 | e 2w Rt 8w
OCEMS 7 84 @ ®w ¥ foret o & fores W # of Rewor o W RAg 28-12-2000
w4 foar mar @ R AE T % FREr gW OCEMS @ R T # R e
&7 ¥ofodiodlo 31 M/S Nevco Engineers Pyt. Ltd.New Delhi ZR 3ReT & fer mur 2
M/S Nevco Engineers Pvt. Ltd. 7T f6d 4 amdes /T (e.mail message) @I IR
T YT @l Biel St 59 9 @ 9 G2 § |
3 e T fAiw 15-12-2020 T 30-12-2020 # A ™ el & vom e W ot w0 B
Q.%ﬂﬂmﬁﬁwmmm%|mm|%ﬁﬁmmﬁwmﬁn#w,m/-mwﬁmﬁ
afegft & arew # Al forr wd v avar o o o % E W S |
4 T U I I W § W o 8 T R e W @ o W @ & R el
G Y e3¢ |

- R 5 wefl w3 oo Rl ® A oceMs @ et Rl R e
aar T T TE 0000/-59 WA & affl 3 sy @ aftve R 9 e eran @

% &t | a9 W W |
TG,
7 )Y
Wy 2 0TH0NE0 T g )
el a4
- foenfer ek

~  H g vt e, () S0%0 S Fraam i Aotz & frifty s, @@ (Sowo)




ANNEAV RE —0Y

= REGIONAL LABORATORY OFFICE MuzaffarNagar

3 UTTAR PRADESH POLLUTION CONTROL BOARD
’?3! Kamal Cinema Building,Railway Road, Muzaffarnagar
Ref No: 12046145/ MuzaffarNagar/2021 : Date:12/05/2021

{- Name and Address of Industry/S.T.P: UPPER DOAB SUGAR MILLS SHAMLI ,Shamli

2- Description about sampling point: Final Qutlet of ETP

3- Type of Sample {Grab/Composite/Integrated): Grab

4- Sample Collected By: Dr Dinesh C Pandey 50 ,Deepa Arora ASO

5 Colour and Odour: Colourless Odourless

6- Quantity and Packing: Jericane 2L

7 Date of Sample Collection: 19/04/2021

8- Analyis Indented by: RO MuzaffarNagar

9. Date of sample receipt in Lab: 10/04/2021

10- method of analysis .... APHA, AWWA, WEF,23rd Edition,2017, IS 3025(Part-44) : For BOD

Parameter Unit Results Detection Range
pH4500H B Electronic method * 7.1 02-12
Suspended Solids , 2540 D Total Suspended mg/l 2R 10-20000 mg/l
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved Solids mg/l 548 10~ 30000 mg/l
dried at 180 0C
Total Solids , 2540 E?éu{t]% Solids dried at 103- mg/l 576 10- 50000 mg/l
BOD, 3 day 27 0C 18 3025 ( Part 44): 1993 Bio mg/l 26 1.0 -50000 mpa/l
COD, 5220 B Open Reflux Method mg/l 192 5.0 -100000 mgl

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI)
The eniveronmenl (Prolcetion) Rules, |986 source: www,cpeb.nic.in/GeneralStandards.pdf
Besides these standards,refer EPA standards for specific purpose

Analysed by :
[Maneesh Kumar (JRF)]
Authorized by
Dr Dinesh C Pandey ASO ; SlNGH_ i e
ANKIT il
Regional Officer

Nale: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-excepl in full, without
the writien permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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Tele Fax- 0131 - 2436493

s St . REGIONAL OFFICE
== U.P. POLLUTION CONTROL BOARD
il (REGIONAL LABORATORY MUZAFFARNAGAR)
AMRBIENT AIR TEST REPORT
Report No.-

1, Monitoring Station

2. Latitude — Longitude
3. Category

3. Date of Monitoring
4, Sample Collected by
5. Sampling Location

6. Wind Direction

Premises of Hindu Kanya Inter College
Sugar Mill Road, Shamli

20445549, 77.314374

Commercial cum Residential

13.04.2021

Dr. D.C. Pandey (S.0.), Maneesh Kumar (J.R.E)

Hindu Kanya Inter College
Sugar Mill Road, Shamli

- East — West Direction

S.L.No. Parameter Value (ug/m®) Standard Value (ug/m”)
1. Particulars Matter (PM0) 116.80 100

(Size Less than 10 micron)
2. Particulate Matter (PMz) 65.10 60

(Size Less than 2.5 micron)

6. Remark -

Analysed by:-

(g0

J.R.F.

Ambient Air quality found to be above the norms.
The reason for this may be impact of cumulative Flue Gas

Emission and commercial activities in nearby area.

dor

S.0. Regional Officer




= Tele Fax- 0131 - 2436493

i —— REGIONAL OFFICE
== U.P. POLLUTION CONTROL BOARD
o (REGIONAL LABORATORY MUZAFFARNAGAR)
AMBIENT AIR TEST REPORT
Report No.-
1. Monitoring Station Roof of Saraswati Vidhya Mandir Inter College
Budhana Road, Shamli
2. Latitude — Longitude 29.434585, 77.296926
3. Category Commercial cum Residential
3. Date of Monitoring 13.04.2021
4. Sample Collected by Dr. D.C. Pandey (S.0.), Maneesh Kumar (I.R.F.)
5. Sampling Location - Saraswati Vidhya Mandir Inter College
Budhana Road, Shamli
6. Wind Direction East — West Direction
S.L.Na. Parameter Value (ug/m’) Standard Value (ug/m®)
|. Particulars Matter (PM;q) 128.50 100
(Size Less than 10 micron)
2. Particulate Matter (PM; 5) 76.80 60

(Size Less than 2.5 micron)

6. Remark Ambient Air quality found to be above the norms.
The reason for this may be impact of cumulative Flue Gas

Emission and commercial activities in nearby area.

Analysed by:-
hdgmo_. q[ﬁ/ ' _JJ;/ ¥
S5.0.

J.R.F. Regional Officer
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Email : romuzaffarnagar@uppcb.com i GIWH : 0131-2436493
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OBSERVATIONS OF M/s. UPPER DOAB SUGAR MILLS, SHAMLI

|

The sugar mills has a full-fledged ETP to treat effluent generated from the
process. During inspection, sample of the treated effluent from outlet of ETP
was collected and analyzed at the Laboratory of Regional Office, Muzaffarnagar.
The analysis report showed parameters within the prescribed limits (Photographs
of ETP annexed as Annexure-1 and Analysis report annexed as Annexure-2).
During inspection, no effluent was found discharged in the drain (Shamli Drain)
and the treated effluent was being used in the process/irrigation (Photographs of
treated effluent being used in process/irrigation annexed as Annexure-3).

During inspection, sample of Shamli Drain was also collected and analyzed at
the Laboratory of Regional Office, Muzaffarnagar. The analysis report showed
parameters beyond the permissible limit. It is pointed out that approx. 10 MLD
of domestic sewage is being discharged into this drain and at present there
is no STP for the treatment of sewage owing to high levels of BOD in the
drain. Analysis report and photograph of Shamli Drain is annexed as
Annexure-4.

The sugar unit has 05 Boilers for generating steam which was operational during
inspection. During inspection, stack monitoring of the stacks were also carried
out the by inspecting team. Details as below : (Photographs of Stack annexed as

Annexure-5).

Boiler |Capacity APCS [Stack Analyzed |[Standard
(TPH) Height Parameter |(mg/Nm®)

PM
(mg/Nm”)

1 25 TPH Wet Scrubber IsM ¥

z 25 TPH (Common) |(Common) 133.66 130

3 25 TPH Wet Scrubber | 35M 121.70 150

4 25 TPH Wet Scrubber i5M 129.19 150

5 38 TPH Wet Scrubber 35 M 14098 | 150

1t is being pointed out that the sugar unit was established in the yvear 1933.
At present the unit is within the limits of Nagar Palika Parishad Shamli and

is heavily surrounded by nearby human population, commercial activities

and academic institutions.
LS
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Ambient Air Quality Monitoring was carried out at Hindu Kanya Inter College
Shamli and Saraswati Vidhya Mandir Budhana Road Shamli, which are approx.
270 meter and 700 meter from the industrial premises, which shows parameters
above the prescribed standards mainly owing to poor maintenance /
housekeeping carried out the by industry due to which Boiler Ash and Bagasse is
being spread in the nearby areas. Movements of heavy vehicles are also
contributing to poor air quality. Photographs annexed as Annexure-6.

Bagasse yard .is not covered by high boundaries / green cover. Automated water
sprinkling has not been developed in the Bagasse handling area and storage yard.
Dumps of fly ash was also seen outside the industry premises on side of roads.
Photographs annexed as Annexure-7.

To assess the ground water quality, water samples from India Mark-II
Handpumps of Village Tajpur Simbhalka, Kheri Karmu, Lilon, Titauli and 02
educational institutes Hindu Kanya Inter College Shamli Road and Saraswati
Vidhya Mandir Budhana Road collected and analysed in Regional Laboratory,
Muzaffarnagar. As per analysis report, the parameters are within the prescribed
limits for drinking purpose. (Analysis report is attached as Annexure-8).

In view of the above, it is recommended to issue following directions under

Air (Prevention and Control of Pollution) Act, 1981 to the industry :-

1.

As, at present, the industry is being surrounded by human population. Hence, it

‘is recommended that the unit install double stage wet scrubber on the boilers as

APCS to further decrease the air pollution load being contributed by stack
emission.

It is recommended that the unit be directed to construct high rise boundary wall
around the bagasse yard.

It is recommended that the unit be directed to install automated water sprinklers
around bagasse handling yard and fly ash yard.

The unit be directed to continuously sprinkle water on the roads/side of the
roads, nearby schools efe. with the help of water tankers on daily basis and
maintain separate log book for the same. Treated water of ETP to be used as

much as possible for water Sprinkling. |

b, L




n

The unit be directed to immediately remove all the dumps of fly ash which has
been dumped around the industry and send it to dedicated (ly ash site.
The unit shall submit the compliance report of the above directions within 15

days afier to issuance of directions.

OBSERVATIONS OF M/s. SHAMLI DISTILLERY AND CHEMICAL WORKS,
SHAMLI ;

1.

The Distillery unit is presently based on utilization of generated spent wash
through Bio Gas-plam, MEE and Bio composting process. Unit has around 14
acres of land for Bio composting. During inspection, the Bio composting process
was found in operation (Photographs annexed as Annexure-9).

Unit has 03 lagoons for storage of spent wash. The capacity of lagoons and the
quantity of spent wash stored in the lagoons during inspection is as below :

(Photographs annexed as Annexure-10).

Lagoons | Capacity (in KL) Spent wash
stored (in KL)

1 4200 2400
2 2000 1200
3 2700 550 |

The unit has installed camt:ra."; at the lagoons and the link is connected to CPCB
and UPPCB Servers. During inspection, CCTV cameras were found operational.

During inspection, no effluent was found being discharged outside the premises.

Unit has 01 boiler of 15 TPH capacity which has Twin Cyclone and Bag Filter
as APCS and stack of 35 Meter height. OCMMS is installed and found
operational during inspection. ;

Stack monitoring was conducted during the inspection and the parameters were
found within the prescribed limits (Analysis report is annexed as Annexure-11).
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In view of the above, it is recommended to issue following directions under

Air (Prevention and Control of Pollution) Act, 1981 to the industry :-

L

ii.

iii.

The unit is presently disposing its spent wash through Bio Gas Plant, MEE and
Bio Compost System. The unit has submitted proposal for increasing in
production capacity Rectified Sprit from 80 KLD to 100 KLD for which the unit
has been granted Environmental Clearance. In the submitted propesal, unit has
proposed that it shall dismantle its Bio Compost Process and install Slop Boiler
for complete utilization of spent wash generated after which the issue of odour
and poor ambient air quality problems will be highly decreased in and around
the industrial premises.

Hence, it is recommended that the unit shall submit specific timelines for
errection, commissioning and stabilization of the new Boiler.

After cummiﬁsioning of the new slop boiler, the unit shall consume all the
spent wash stored in the lagoons in the boiler only. No spent wash shall be
further utilized for bio-composting after operation of solop boiler. The unit
shall be directed to submit specific time lines regrding utilization of spent
wash in each lagoon to be utilized in slop boiler. The lagoons shall be
dismantled after spent wash from the lagoons have been utilized.

Presently the unit has one boiler of 15 TPH with Twin Cyclone and Bag Filter as
APCS. In the proposal the unit install additional 36 TPH Slop Boiler along with
Bag Filter and Stack height of 72 meters, for which CTE has been alrcady
granted and construction is under progress. 15 TPH Boiler shall be on Stand by,

Unit shall submit specific time line regarding installation and operation of

Slop Boiler.
The above report is put up for further consideration and necessary action
please.
@Agoso S\ o
(Maneesh Kumar) (Dr. D.C. Pandey)
JRF. Scientitic Officer
Regi flicer
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ANNEvRE ~ P

WME UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831. Fax:0522-2720764. Email: info@uppch.com, Website: www.uppch.com

CONSENT ORDER

Ref No. - Dated : 15/01/2021
108047/ UPPCB/Circle3(UPPCBHO)/CTQ/water/
SHAMLIL/2Z020

To,
Shri RAJAT LAL
M/s SHAMLI DISTILLERY AND CHEMICAL WORKS
Shamli Distil]cr’}'.ChumiCa! Works SHAMLILSHAMLI, 247776
SHAMLI

Sub ; Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) tor discharge of ¢ffluent to M/s. SHAMLI DISTILLERY AND CHEMICAL

WORKS
Reference Application No :9888985 Dated :15/01/2021
= For disposal of effluent into water body or drain or land under The Water (Prevention and control of

Pollution) Act,1974 as amended (here in after referred as the act ) M/s. SHAMLI DISTILLERY
AND CHEMICAL WORKS is hereby authorized by the board for discharge of their industrial
effluent generated through ETP for irngation/river through drain and disposal of domestic effuent
through septic tant/soak pit subject io general and special conditions mentioned in the annexure ,in
refrence Lo their foresaid application |

This consent is valid for the period from 01/01/2021 to 31/12/2021 .
3. In spite of the conditions and provisions mentioned in this consent arder UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

(]

This consent is being issued with the permission of competent authority .

For and on behalf of U.P, Pollution Control Board

lehi Kuma r Diggitally signed by Mishi Kumar
Chauhan
Chauhan Diate: 2021.01.15 11:409:03 4 05'30°

Chief Environmental Officer,
Circle-3

Enclosed : As above
(condition of consent):

Copyto:  Regional Officer, U.P. Pollution Control Board, Muzaffamagar.

Drgitally signad by Mishi Ewmar

Nishi Kumar Chauhan chauhan
Date: 20210115 1130914 « 0530

Chiefl Environmental Officer,
Circle-3




U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.SHAMLI DISTILLERY AND CHEMICAL WORKS vide

Consent Order No. 9888985/ Water : Dated : 15/01/2021
CONDITIONS OF CONSENT

1. This consent is valid only for the approved production capacity of Rectified Spirit-1680 KL/Month,

2 The guantity of maximum daily effluent discharge should not be more than the following
Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
i discharge KL/day discharge point
el 1 Domestic 12 KLD Septic Tank
2 Industrial ZLD ETR
3 Arrangement should be made for collection of water used in process and domestic effluent

separately in closed water supply system. It should be ensured that domestic effluent should not be
discharged in storm water drain.

4{a) The domestic effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms.

Domestic Effulant

S.No Parameter Standard |

1 Quantity of Discharge <. 12 KLD U

i The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry,

6.  The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/standards prescribed under the Environment
(Protection) Act, 1986.

7 The industry shall not discharge any trade effluent outside the premises and Zero Liguid Discharge
(ZLD) shall be maintained all the time.

B Molasses shall not be stored in kachcha pits,

If UPPCB or CPCB issues closure order against the industry. this consent shall remain suspended for
the period till closure order is revoked, after which the consent will be effective again for the
remaining period,

10.  The unit should be operated in such a way so that there is no adverse impact on public and
environment.

11.  Unit must maintain on line connectivity of mass flow meters at the inlet and outlet of MEE and web
cameras installed at the final outlet. MEE and Bio Compost yard and connected with server of CPCB
and UPPCB.

12, The unit shall ensure deployment of qualified staff for self monitering mechanism on 24 X7 hours
basis.

13.  Volume of spent wash shall be reduced to 40 % minimum and solid concentration shall be
maintained minimum 30% at the outlet of MEE.

14.  Unit shall identify recipient drains/rivulets and their upstream & downstream locations in
consultation with UPPCB and shall carry out monthly monitoring of identified recipient drains at
upstream & downstream location through recognized lab under Environment (Protection) Act, 1986
and shall submit the analysis report on monthly basis by 10th of every month to CPCB and UPPCB.

15.  The storage facility provided for spent wash shall be properly lined and made impermeable and the
slorage capacily al any slage shall not exceed 07 days equivalent of production in case of
incineration boiler and 30 days equivalent of production in case of bio composting.

16.  Industry shall submit Environment Statement to this Board as per provision of Environment
(Protection) amendment Rule, 1993 for the previous year ending 31st March on or before 30th
September every year.




Indusiry shall ensure to send monthly reports regarding spent wash storage and details of spent wash
in each lagoon constructed in industry,

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:

|- The unit shall maintain strict supervision upon fluctuations in operating parameters with respect to
each treatment unit of the Effluent treatment plant

2- The E.T.P. unit operation line up Strengthening is to be maintained.

3- The Unit shall install Piczometer for measurement of ground water level and the data generated
from Piezometer will be provided to the SPCB on monthly basis.

4- No effluent is allowed to discharge outside factory premises,

5- Flow meter to be installed in all water abstraction points and usage of fresh water to be
minimized.

6-The industry shall submit the permission from the State Ground Water Authority within 3 months
failing which consent shall be deemed automatically cancelled. :

7- The unit shall submit the audited balance sheet for the current year and the details of fecs
deposited during last three years within a month.

8- Industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High Court,
Hon'ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control Board
for protection and safe guard of environment from time to time.

9- Industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986,

10- IFUPPCB or CPCB issues closure order against the industry, this consent shall remain
suspended for the period till closure order is revoked. after which the consent will be effective again
for the remaining period.

I1- This consent is valid for the production capacity of Rectified Spirit - 1680 KL/Month,

12. The unit shall maintain and use Bio digester, Multi-Effect Evaporator and Bio Composiing
regularly to strictly achieve Zero Liquid Discharge. The solid content of concentrated spent wash
after MEE evaporation should be 30% or below.

13. The should use concentrated spent wash: Press mud ratio of 1- 1.6 and provide documentation
support for procurement/availability of Press mud. sale of compost and compost quality on monthly
basis (by 10th of every month). i

14. The Unit should use MEE Condensate, Cooling Tower Blow down, Boiler blow down, Spent
Lease shall be treated through Condensate Polishing unit and treated effluent shall be recycled for
Boiler feeding, Cooling Tower etc.

15. The Unit shall provide sufficient measures to prevent the breeding of files and mosquitoes in and
near by Bio-Compost area,

16. The Bio composting and operation of the industry shall not be done from 15 Junc to 15
September in the rainy season.

17, Minimum 33% of the land on which industry is established will be covered by the plantation of
tall trees of suitable species as per the guidelines set up by the Board vide its Office Order no.H-
16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
hi‘tp:ffwww.Llppcb.Comfpdf/Grccn—Bclt-Guidle__ 160218.pdf.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .

NIShI I{umar Digitally signed by Nishi Kumar
i Chauhan
Chauhan Date: 2021.01,15 11:09:20 +0530'

Chief Environmental Officer,
Circle-3




W UTTAR PRADESH POLLUTION CONTROL BOARD

’»%N!ﬁ Building. No TC-12V Vibhuti Khand. Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppeb.com, Website: www.uppceh.com
CONSENT ORDER
Ref No. - 1H08270/UPPCB/Circle3(UPPCBHO)YCTO/air/SHAMLI 2020 Dated : 15/01/2021
To,

Shri RAJAT LAL

M/s SHAMLI DISTILLERY AND CHEMICAL WORKS
Shamli Distillery’ Chemical Works SHAMLIL.SHAMLI1247776
SHAMLI

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. SHAMLI DISTILLERY AND CHEMICAL WORKS

Reference Application No. 9905664 Dated : 15/01/2021

1. With reference to the application for consent for emission of air pollutants from the plant of M/s

SHAMLI DISTILLERY AND CHEMICAL WORKS. under Air Act 1981. It is being authorised for

said emissions, as per the standards, in environment, by the Board as per enclosed conditions

This consent is valid for the period from 01/01/2021 to 31/12/2021 .

3 Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

=

For and on behalf of U.P. Pollution Control Board
. Digitally signed by Nish| Kumar
Nishi Kumar Chauhan chachan
[Cratis 20290115 110748 405'30°
Chief Environmental Officer,

Circle-3

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, Muzaffarnagar.
i 2 Digitally signed by Nishi Kumar
Nishi Kumar Chauhan chashan
Dater 2021.01.015 7 1:08:00 +05'30
Chief Environmental Officer,

Circle-3




1{a).

1(b)

U.P. Pollution Control Board

Dated : 15/01/2021
CONDITIONS OF CONSENT

The details of Air pollution sources and stacks attached with Boiler

Air Pollution Source Details

S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 15 TPH Boiler Biogas 1 Particulate 35 Meter
Matter From Ground
Level

The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail

S.No Stack No Parameter Standard
1 1 Particulate Matter As per EPA Rules
| 1986

The equipment for air pollution control system and monitoring, as proposed by the industry and
approved by the Board should be installed in their premises tself.

Industry shall dispose the incineration boiler ash in such a manner so that there should not be any
adverse impact on public health at large and on Soil, Water & Air environment,

The modification or installation in the existing pollution control equipment shall be done only by
prior approval of the Board.

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants shall be in accordance with the standards prescribed by the Board/MoEF&
CC/or otherwise mandatory.

Unit shall do provisions for control of fugitive emissions from process as per the norms of the
Board/MOEF & CC/or otherwise mandatory.

The unit shall submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise cﬂ-mp]iancc‘ report of the consent order. Further quarterly
monitoring report analysed by Board/NABL aceredited laboratory shall be submitted.

In case of closure directions under section-5 of E (P) Act, 1986 issued by CPCB, this consent will be
automatically suspended during the closure period, and will be automatically reinstated with specific
conditions as per CPCB revocation orders.

Industry shall develop and maintain green belt as per the guidelines issued by the Board vide office
order datgd 16/02/2018, which is available on Board's Website- www.uppch.com.

Industry shall submit Environment Statement to this Board as per provision of Environment
(Protection) amendment Rule, 1993 for the previous year ending 3 1st March on or before 30th
September every year.

Industry shall abide by orders / directions issued by Hon’ble Supreme court, Hon’ble High Court,
Hon'ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control Board
for protection and safe guard of environment from time to time.

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:




I The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner.

2. Any source of emission other than that mentioned in the Air consent seeking application will not
be permitted by the Board.

3. The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

4. Industry shall submit Environmental Statement in prescribed format as per rule no.14 as perE.P
Rules 1986.

5. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

6. Industry shall abide by orders/ directions issued by Hon’ble Supreme court Hon'ble High Court,
Hon'ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control Board
for protection and safe guard of environment from time to time.

7. Industry shall submit monthly monitoring reports of all stacks and ambient air quality from a
certified / approved laboratory under E.P. Act 1986.

8. Industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Y. The unit shall submit the audited balance sheet for the current year and the details of fees deposited
during last three years within a month.

10. The unil shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

11. This Consent order shall automatically become invalid on issuance of Closure Order by CP.C.B/
UPPCB and further on revoking of Closure order, the Consent order shall become valid.

12. The Industry will use minimum 20% Bio Briguette as fuel in the Boiler depending upon its
availability,

13. In compliance with the Hon"ble Supreme Court order passed in W.P. (civil) No. 13029/1985
M.C. Mehta Vs. Union of India and ors. the use of Pet coke and furnace oil is prohibited.

14. The unit shall submit the point wise compliance report of the conditions imposed in the N.O.C
issued by the Board within a month.

I5. This consent is valid for the production capacity of Rectified Spirit — 1680 KL/Month.

16. Minimum 33% of the land on which industry is established will be covered by the plantation of
tall trees of suitable species as per the guidelines set up by the Board vide its Office Order no.H-
16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
htp://www.uppeb.com/pdf/Green-Belt-Guidle_160218.pdf .

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
[Hgetally signed by Nishi Kumar

Nishi Kumar Chauhan chavhan
Date: 2021.01.75 110840 405300

Chief Environmental Officer,
Circle-3
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T REGIONAL LABORATORY OFFICE MuzaffarNagar
ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
R

Kamal Cinema Building,Railway Road, Muzaffarnagar

REI'NO.IZUTlz.'!lfMuz&ﬂT_aangn_rﬂlnl i . . . Date: 12/05/2021
g _ 2 rorh O r

I- NMame & Address of Industry: Shamli Distillery & Chemical Works

- Sample Collected By: Dr. D.C. Pandey, 5.0. Maneesh Kumar ,JRF

3- Date of Monitoring: 13/04/2021

4- Source of Sampling: Boiler

- Stack attached to: Boiler (SURYA 1)

6- Stack Height: 35 M.

7- Total No. of Boiler: 01 (SURYA-1)

8- Capacity of Boiler: 14 TPH

9- Fuel used: Baggasse & Bio Gas

10- Quantity of Fuel used:

11- Flue Gas Velocity: 6.41 m/sec

12- APCS if any: Bag Filters Installed

13- Other remarks (if any): N/A

14- Further details of sample location nad Test methods followed are appened overleaf:

s

wn

Sr Parameter Unit Result Standards
no.
1 PM mg/Nm? 138.96 ; 150

Analysed by-
[Maneesh Kumar JRF]

Authorised Signatory-
Dr Dinesh C Pandey ASO
' ; SINGH Doty ses

Date: 20210512
ANKIT 2 o530

Regional Officer
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"_.________———__.
. Tele Fax- 0131 - 2436493
e premrnl REGIONAL OFFICE
T ] U.P. POLLUTION CONTROL BOARD
il (REGIONAL LABORATORY MUZAFFARNAGAR)

AMBIENT AIR TEST REPORT

Report No.-
I. Monitoring Station Premises of Hindu Kanya Inter College
Sugar Mill Read, Shamli
2. Latitude — Longitude 29.445549, 77.314374
3. Category Commercial cum Residential
3. Date of Monitoring 13.04.2021
4. Sample Collected by Dr. D.C. Pandey (5.0.), Maneesh Kumar (J.R.F.)
5. Sampling Location Hindu Kanya Inter College
Sugar Mill Road, Shamli
6. Wind Direction East — Wesl Direction
S.L.No. Parameter Value (ugf_rn3] Standard Value (ug/m’)
1. Particulars Matter (PM, ) 116.80 100
(Size Less than 10 micron)
2. Particulate Matter (PM; ) 65.10 60

(Size Less than 2.5 micron)

6. Remark Ambient Air quality found to be above the norms.
The reason for this may be impact of cumulative Flue Gas

Emission and commercial activities in nearby arca.

Analysed by:-
oo s L5

J.R.F. 5.0. Regional Officer




Tele Fax- 0131 - 2436493

i . REGIONAL OFFICE :
i = U.P. POLLUTION CONTROL BOARD
R (REGIONAL LABORATORY MUZAFFARNAGAR)
AMBIENT AIR TEST REPORT
> Report No.-

1. Monitoring Station

2. Latitude — Longitude
3. Category

3. Date of Monitoring
4, Sample Collected by

5. Sampling Location

6. Wind Direction

Roof of Saraswati Vidhya Mandir Inter College
Budhana Road, Shamli

29.434585, 77.296926

Commercial cum Residential

13.04.2021

Dr. D.C. Pandey (5.0.), Maneesh Kumar (J.R.F.)

Saraswati Vidhya Mandir Inter College
Budhana Road, Shamli

East — West Direction

S.L.No. Parameter Value (pg/m”) Standard Value (ug/m®)
1. Particulars Matter (PM,q) 128.50 100

(Size Less than 10 micron)
2. Particulate Matter (PMa s5) 76.80 60

(Size Less than 2.5 micron)

6. Remark

Analysed by:-

bl
J.R.F.

Ambient Air quality found to be above the norms.
The reason for this may be impact of cumulative Flue Gas

Emission and commercial activities in nearby area.

B

Regional Officer
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Email ; romuzaffarnagar@uppcb.com gum T 0137-2436893
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OBSERVATIONS OF M/s. UPPER DOAB SUGAR MILLS, SHAMLI

1.

The sugar mills has a full-fledged ETP to treat effluent generated from the
process. During inspection, sample of the treated effluent from outlet of ETP
was collected and analyzed at the Laboratory of Regional Office, Muzaffarnagar.
The analysis report showed parameters within the prescribed limits (P.ho_tngraphs
of ETP annexed as Annexure-1 and Analysis report annexed as Annexure-2).
During inspection, no effluent was found discharged in the drain (Shamli Drain)
and the treated effluent was being used in the process/irrigation (Photographs of’
treated effluent being used in process/irrigation annexed as Annexure-3).

During inspection, sample of Shamli Drain was also collected and analyzed at
the Laboratory of Regional Office, Muzaffarnagar. The analysis report showed
parameters beyond the permissible limit. It is pointed out that approx. 10 MLD
of domestic sewage is being discharged into this drain and at present there
is no STP for the treatment of sewage owing to high levels of BOD in the
drain. Analysis report and photograph of Shamli Drain is annexed as
Annexure-4. :

The sugar unit has 05 Boilers for generating steam which was operational during :
inspection. During inspection, stack monitoring of the stacks were also carried

out the by inspecting team. Details as below : (Photographs of Stack annexed as

Annexure-5).
Boiler Capacity APCS Stack Analyzed |Standard
\(TPH) Height Parameter |(mg/Nm?)
e Ak PM
(mg/Nm”)
1 25 TPH Wet Scrubber 35M
2 25 TPH (Common) | (Common) 13366 130
3 25 TPH Wet Scrubber I5M 121.70 150
4 25 TPH Wet Scrubber ISM 129.19 150
5 38 TPH Wet Scrubber 35 M - 140.98 150

It is being pointed out that the sugar linil was established in the year 1933,
At present the unit is within the limits of Nagar Palika Parishad Shaml; and
is heavily surrounded by nearby human population, commercial activities

and academic institutions.
N
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Ambient Air Quality Monitoring was carried out at Hindu Kanya Inter College
Shamli and Saraswati Vidhya Mandir Budhana Road Shamli, which are approx.
970 meter and 700 meter from the industrial premises, which shows parameters
above the prescribed standards mainly owing to Ppoor maintenance /
housekeeping carried out the by industry due t0 which Boiler Ash and Bagasse is
being spread in the nearby areas, Movements of heavy vehicles are also
contributing te poor air quality. Photographs annexed as Annexure-6.
Bagasse yard is not covered by high boundaries / green COVer. Automated water
sprinkling has not been developed in the Bagasse handling area and storage yard.
Dumps of hy ash was also seen outside the industry premises on side of roads.
Photographs annexed as Annexure-7.
To assess the ground water quality, water samples from India Mark-11
Handpumps of Village Tajpur Simbhalka, Kheri Karmu, Lilon, Titauli and 02
educational institutes Hindu Kanya Inter College Shamli Road and Saraswati
Vidhya Mandir Budhana Road collected and analysed in Regional Laboratory,
Muzaffarnagar. As per analysis report, the parameters are within the prescribed
limits for drinking purpose. (Analysis report is attached as Annexure-8).

In view of the above, it is recommended to issue following directions under

Air (Prevention and Control of Pollution) Act, 1981 to the industry :-

J:

As, at present, the industry is being surrounded by human population. Hence, it
is recbmmended that the unit install double stage wet scrubber on the boilers as
"APCS to further decrease ‘the air pollution load being contributed by stack
emission.

It is recommended that the unit be directed to construct high rise boundary wall
around the bagasse yard.

It is recommended that the unit be directed to install automated water sprinklers
around bagasse handling yard and fly ash yard.

The unit be directed to continuously sprinkle water on the roads/side of the
roads, nearby schools ete. with the help of water tankers on daily basis and
maintain separate log book for the same. Treated water of ETP to be used as

much as possible for water éprinkling.

Ghgp, L




The unit be directed to immediately remove all the dumps of fly ash which has
been dumped around the industry and send it to dedicated fly ash site.
The unit shall submit the compliance report of the above directions within 15

days after to issuance of directions.

OBSERVATIONS OF M/s. SHAMLI DISTILLERY AND CHEMICAL WORKS,
SHAMLI '

L.

The Distillery unit is presently based on utilization of generated spent wash
through Bio Gas plant, MEE and Bio composting process. Unit has around 14
acres of land for Bio composting. During inspection, the Bio composting process
was found in operation (Photographs annexed as Annexure-9).

Unit has 03 lagoons for storage of spent wash. The capacity of lagoons and the
quantity {}f- spent wash stored in the lagoons during inspection is as below :

(Photographs annexed as Annexure-10).

Lagoons | Capacity (in KL) Spent wash
stored (in KL)

1 4200 2400
2000 1200
3 2700 550

The unit has installed camﬁras at the lagoons and the link is connected to CPCB
and UPPCB Servers. During inspection, CCTV cameras were found operational.
:During inspection, no effluent was found being discharged outside the premises.
Unit has 01 boiler of 15 TPH capacity which has Twin Cyclone and Bag Filter
as APCS and stack of 35 Meter height. OCMMS is installed and found
operational during inspection. '

Stack monitoring was conducted during the inspection and the parameters were

found within the prescribed limits (Analysis report is annexed as Annexure-11).
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In view of the above, it is recommended to issue following directions under

Air (Prevention and Control of Pollution) Act, 1981 to the industry :-

i.

ii.

iii.

The unit is presently disposing its spent wash through Bio Gas Plant, MEE and
Bio Curﬁpost System. The unit has submitted proposal for increasing in
production capacity Rectified Sprit from 80 KLD to 100 KLD for which the unit
has been granted Environmental Clearance. In the submitted proposal, unit has
proposed that it shall dismantle its Bio Compost Process and install Slop Boiler
for complete utilization of spent wash generated after which the issue of odour
and poor ambient air quality problems will be highly decreased in and around
the industrial premises.

Hence, it is recommended that the unit shall submit specific timelines for
errection, commissiuning and stabilization of the new Boiler.

After commissioning of the new slop boiler, the unit shall consume all the
spent wash stored in the lagoons in the boiler only. No spent wash shall be
further utilized for bio-composting after operation of solop boiler. The unit
shall be directed to submit specific time lines regrding utilization of spent
wash in each lagoon to be utilized in slop boiler. The lagoons shall be
dismantled after spent wash from the lagoons have been utilized.

Presently the unit has one boiler of 15 TPH with Twin Cyclone and Bag Filter as
APCS. In the proposal the unit install additional 36 TPH Slop Boiler along with
Bag Filter and Stack height of 72 meters, for which CTE has been already
granted and construction is under progress. 15 TPH Boiler shall be on Stand by.

Unit shall submit specific time line regarding installation and operation of

Slop Boiler.
The above report is put up for further consideration and necessary action
please.
Ggman_ CUL
(Maneesh Kumar) (Dr.D.C. Pandey)
J.RF. Scientific Officer
Regi fficer
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